Annexure-1

Name of the corporate debtor: Addinath Rubbers Pvt. Ltd.
Date of commencement of liquidation: 14-10-2021

List of stakeholders as on: 13-11-2021

List of secured financial creditors (Amount in )

Sl. |Name of creditor |Details of claim received

Details of claim admitted Amount of [Amount |Amountof |Amountof |Remarks, if any
No. Date of receipt |Amount claimed |Amount of claim a (Nature of Amount Whether Details of Amount % share in |contingent fof any claim claim under
dmitted claim covered by |security Security covered by [total claim mutual  |rejected verification
security interest Interest guarantee amount of dues, that
interest relinquished claims may be set
1 |Union bank of 24-Nov-21 6,51,94,543 [0 Financial Yes Yes Under Under 0% 0 6,51,94,543 [The claim is under verification because
India (Esrtwhile Creditor Verification [Verification the creditor has not submitted required

Andhra Bank)

documents till date.

Further, they have not intimated their
intention to realise the security interest
within 30 days of Liquidation
Commencement Date as per regulation
21A of the Liquidation Regulations. They
have intimated their intention to not
relinquish the security interest after 30
days of the Liquidation Commencement
Date.

Total




